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“Jhuptl” dwellers at Andaman and
Nicobar Islands

1318. SHRI MANUR/.NJAN BHAK-
TA. Will the Alinister of HOME

AFFAIRS pe pleasod to slale:

(a) whether Government propose
to remove unauthorised “jhupri” dwel-
lers at Andaman and Nicobar Islands;
and

(b) it so, total number of ‘jhuprf
dwellers poor families to be affected?

THE MINISTER (o) ) JIODME
AFFAIRS (SHRI CHARAN SINGH):
(a) The GCovernment: have no imme-
diate plan 0 remove unauthorised
“Jhupris” in Andaman and Nicobar
Islands. However, the ‘Jhupris”
being illegal encroachments on Gov-
ernment ;and are liable te be remdved
any time under the provisions of the
Andaman and N:.cobar Islands l.and
Revenue ing Lir:} Reforms Regula-
tion, 1966. Desnite legal provision :n
deserving cases. when unauthorised
occupants ave removel an endeavour
would be i1ade to allot to them hcuse-
sites subject to availability of land.

(b) The Aadaman and Nicobar Ad-
ministration have not maintained any
statistical record about the ramber of
such ‘jhupris’,

Missing of D.T.C. bus from Shahdara
Depot

1319. SHRI M. RAM GOPAL
REDDY: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

(a) whether a DTC bus was found
missing from Shahdara Depot, Delhi
in the first week of April 1977;

(b) if so, whether the bus has been
traced out; and

(¢) whether any arrest has been
made in this connection?
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THE PRIME MINISTER (SHRI
MORARJI DESAI): (a) Yes, Sir.

(b) Yes, Sir.
(¢) No, Sir,

Researches at Nuclear Power Research
Station at Kalpakkam

1320. SHRI A. BALA PAIJANOR:
Will the Min:ster of ATONIC ENERGY
be pleased to slite:

(a) the precise scope of the resear-
ches carried out at the nuclear power
research station at Kalpakkam;

(b) whether similar researches are
carried out at other parts of India;

(c) if so, steps taken to ensure
against overlapping and duplication of
efforts; and

(d) the achievements madesso far
by the research station?

THE PRIME MINISTER (SHRI
MORARJI DLSAI): (a1 The Reactor
Research Centre incorporating the
Fast Breeder Test Reactor and associat-
ed research fucilities under construc-
tion at Kalvukkam, Tamil Nadu is
planned for reseirch and development
of technolozy for the estahiishment of
fast breeder reactor nuciear power
stations.

(b) No. Sir.
(c) The <uestion does not arise.

(d) The Fast Breede: Test Reactor
is under con:structjon.
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Monthly Income of D.T.C.

1321. DR, MURLI MANOHAR
JOSHI: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

(a) the monthly income of D.T.C.
each month during 1974.75, 1975-76
and 1976-77;
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(b) the average number of buses on
roads in Delhi during each ot the
months during the above period;

(¢) the average number of buses
plying on inter-State routes each
month during the above period and
average earnings from each bus; and

(d) the loans/grants given by Gov-
ernment to the D.T.C. during each of
the above three years?

THE PRIME MINISTER (SHRI
MORARJI DESAD: (a) to (v, A
statement is la'd on the T:ible of the
Sabha. [Placed in Librury. See NO
LT-475/77).

(d) No grant was given durirg the
three years. [DMet.ils of lean; sanction-
ed are as und:r: -
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£xpansion of Bata and other Shoe
Manufacturing Companiey

1323. SHRI SATYENDRA NARA-
YAN SINHA: Will the Minister of IN-
DUSTRY bhe pleased to state:

(a) whether Government are aware
that big shoe manufacturing units are
displacing lakhs of shoe makers;

(b) whether Government are think.
ing of preventing further expansion of
Batas and other big shoe manufactur-

ers; and
(¢) if so, facts thereof?

e

THE MINISTER OF INDUSTRY
«SHRI BRIJ LAL VERMA): (a) to
v¢). Under the existing policy of Gov-
ernment, the Leather Footweur indus-
try i< reserved for development in the
small sector oty Applicat.ons fer
expansion of existing units as well as
for seiting up of new units in the crga-
nised sector are conuidrereq exclusively
for export development. Earlier, an
export obligation of 75 per cent was
being stipulated in respect of expan-
sion as well s new units in the orga-
nised sector, Presently, bhowever, ap-
provals are arcorded only on the hasis
of a 10p per cert  export obligation
(subject to re;ecrions, not exceeding
5 per cent being sold domestically).





